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*fcr?r % \ĵrfV ff̂RT  $ «̂r 'sm ?rr

sFT̂TT̂',  5̂T?mit? fft IPTT  ̂sfft qf<? 

ft, 5ft   ̂ nM̂f5T*ff *Pt T̂fTfr

% fPTT aRFTT  T̂t % ’,

(sr)  swr If  fer̂ wff § cTft

q) ITW  ̂  ̂ FT % tfTTTR

f̂TOVFT 3WfactT (̂+iH  cRV̂l" «fiT 

T|t*fa:̂ *rni t o r  ̂ ?rt: 

*ftr q$rcr«£ *r ftwcfT | ; sft*

(*1)  ?t, 5fy ̂ T *T«ra $T

srtt n̂wrfr m  t'Y $ ?

THE MINISTER  OP  FINANCE 

(SHRI H. M. PATEL):  (a) and (b). 
No, Sir.  Reports received  by  the 
Government do not indicate that the 
smugglers have started indulging in 
smuggling  activities in a big way. 
These reports further do not show 
that Kasargod (in the northern part 
of Kerala) has become the centre of 
such activities.  On the other hand 
the reports indicate that there is no 
increase in the smuggling  activities 

as evidenced by such indicators as 
the decreasing  quantum ol seizures 
of contraband goods by the Customs 
authorities and the increase in inwanl 

remittances (non-trade) from abroad. 
Regarding the sale of smuggled goods 
in Karnataka and Maharashtra, re

ports indicate that these goods  are 
not freely available in these places. 
On verification, it was  found  that 
some of the items which were ex
hibited for sale were in fact spurious.

(c) Although smuggling  continues 

to be effectively  contained  Govern

ment have launched a three-pronged

attack to check smuggling by streng
thening the preventive and enforce- 
ment machinery,  resorting to selec
tive  use  of  the  provisions  of 
COFEPOSA Act, 1974 and by taking 

appropriate economic measures to in
crease the availability  of  sensitive 

items at reasonable prices.

SHRI YADVENDRA  DITTT:  The
hon. Minister has said that smuggling 

is still going on in a small way if not 
in a big way.  Is it a fact that small 
things which can be smuggled very 
easily and are expensive are smuggled 

into  Kasargod  and  then  sold  at 
Bombay and other towns of Maha
rashtra?

SHRI H. M. PATEL:  As I said,

smuggling is still continuing but we 
have to my mind succeeded in con
taining it effectively.  Only in regard 

to diamonds, it might be  interest
ing to my hon. friend to know that 
only  within  the  last  48  hours 

diamonds worth Rs. 50 lakhs were 
seized  from  a  foreigner who was 
coming in.  So, it is not as if these 
matters are outside the knowledge of 
the Government.  But, as I said, every 
effort is being  made  and  further 
stringent  measures are being taken 
in spite of the fact that our informa
tion and assessment is that smuggling 
is very considerably contained.

SOME HON. MEMBERS rose.

MR. SPEAKER:  You are all Old
Members.  The hon. Member is still 
to put his second supplementary.

SHRI YADVENDRA DUTT:  They
are too impatient.

As the hon. Minister himself said 
that within the last 48 hours, con
traband diamonds worth Rs. 50 lakhs 
were seized.  Rs. 50 lakhs is not a 
small thing.  I want to know how 

much  worth  of  diamonds  were 
smuggled into the country before this 
50 lakhs catch.  Has the Government; 

any information?  After all it is only 
tfcft tvp  th» tee-tasrg wred the ice
berg is still below and Kasargod has
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become a centre for these small but 

very  precious  things  which  are 
smuggled regularly from there.  Has 
the Government any information on 
this point?

SHRI H. M.  PATEL:  I do not
know what the hon. Member wants 

me to say.  It is a matter of opinion 
whether it is the tip of the ice-berg 

or the bottom of the ice-berg....

SHRI YADVENDRA DUTT:  It is 
only a matter of evasion.  It is not a 
matter of opinion.

SHRI H. M. PATEL:  I think you
arc aware that the diamonds which 

art* bring smuggled in are for the 
purposes of re-Cxport. In this country 
diamonds  are  not  like  gold, etc. 

These are imported in order to be cut 
and re-exported and re-exports are 
geing on in a substantial quantity and 
one can check  whatever  comes in 
legitimately and whatever is |>eing 

re-exported,  and,  therefore,  the 
ceuntry is earning and it is possible 
to check these things.  Therefore, I 
>&y... (Interruptions).

SHRI S. R. DAMANI:  Smuggling

i>- going on.  The question is whether 
it is going on' in a small scale or in 
a  big scale.  But  it  is  going  on. 
Gold is one of the most  important 

item® which are being smuggled into 
the country.  In this connection may 
I ask the hon. Minister whether he 

will consider import of gold in order 
t«> reduce gold smuggling at least to 
the extent  of  the  value of silver 
which the government is allowing to 
le exported through STC and  also 
the valu,’  of  the  gold  ornaments 
which are being exported.  Will the 
government allow the import of gold 
te reduce smuggling ultimately?

MR. SPEAKER:  The question does 
not arise.

SOME  HON.  MEMBERS:  It is
connected to checking of smuggling.

SHRI H.  M.  PATEL:  The hon.
Member has made some  suggestions 
which will be taken note of.
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SHRI H. M. PATEL:  The smugg
lers belong to a number of nationa
lities—including Indians  and foreign 
ers.

SHRI HARIKESH BAHADUR: I* 

spite of the efforts of the Government 
to check  smuggling,  we are finding 
that  smuggling activities  are going 

on the border of Nepal—especially on 

the area adjacent to Western  Bihar 
and  Eastern U.P. I would like t* 
know what steps are now being 
especially in that area?

SHRI H. M. PATEL:  Hon. mem
ber should realise also the difficulties 
in a country which has such a long 
land frontier, with a long sea. coast 
also.  The areas are patrolled as they 
should be.

As I have  already  said  in  my 
original reply that  steps are being 

taken to strengthen  the  preventive 
machinery.  Whatever  information 
my hon. friend has, he may pass on 
to me to enable me t0 deal with it.

SHRI L. K. DOLEY:  May I knotf 
the number of persons arrested so far 
and the nature of offence committed 
by those smugglers during the Janata 
regime?

MR. SPEAKER:  He  will require 
notice.

Strike by employees of Indian Airlines

+
*84. SHRI D. B. CHANDRE 

GOWDA:

SHRI SIVAJI PATNAIK:

Will  the  Minister  of  TOURISM 
AND CIVIL AVIATION be pleased 
to state:




